IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 08.02.2022

— | Irejec
Name of | : . Eour t
Applicant e . Fee Statu
‘ s
4 )

1 S K BEHERA 2975/202 08.02.2022 CRA/91/1998
MANOJ KUMAR (2976/202
2 PARIDA 5 08.02.2022 ABLAPL/8367/2021 10 9]
3 M. ROUT ;977/202 08.02.2022 |[WP(C)/17557/2013 |5 U
4 M. ROUT ;978/202 08.02.2022 WP (C)/19998/2013 5 U
5 M. ROUT ;979/202 08.02.2022 CRREV/233/1998 5 U
9 M. ROUT 3980/202 08.02.2022 CRREV/93/1998 5 U
7 M. R. BARIK 2981/202 08.02.2022 |CRLMC/2047/2021 5 U
8 P. K. SWAIN 2982/202 08.02.2022 |CMP/762/2021 4 U
R. K. 2983/202
9 MALLICK 5 08.02.2022 FAO/168/2012 4 U
S. S. 2984/202
10 PRADHAN 5 08.02.2022 RVWPET/267/2019 10 U
11 |D. K. PANDA ;985/202 08.02.2022 QPC(OAC)/2124/2OO 5 U
PRASANTA 2986/202
12 KUMAR SAHOO 5 08.02.2022 WPC (OAC) /617/2010 |5 U
13 |K. C. PANDA ;987/202 08.02.2022 0JC/17012/2001 5 U
14 |SUMANTA DAS 2994/202 08.02.2022 |[WP(C)/2946/2022 10 C
15 |SUMANTA DAS 2995/202 08.02.2022 |[WP(C)/2945/2022 10 C
16 |SUMANTA DAS 2996/202 08.02.2022 |[WP(C)/2944/2022 10 C
GOPINATH 2998/202
17 SETHT 5 08.02.2022 WP (C)/893/2022 10 C




18

ROHITA KUMAR

3001/202

08.

02

.2022

WA/665/2019

MAHABHOI 2
S. S. 3002/202

19 PRADHAN > 08.02.2022 RSA/153/2014 10

20 |P. K. SWAIN 3003/202 08.02.2022 RSA/123/2007 4

21 |P. K. PANI 3004/202 08.02.2022 SA/198/2001 4
LAXMAN KUMAR |3005/202

22 NAYAR 5 08.02.2022 SA/176/1990 5
BIBHUTI

23  |RANJAN 3006/202 08.02.2022 |BLAPL/10687/2019 |5
MOHANTY

24 |K. S. SAHU 2007/202 08.02.2022 BLAPL/10500/2021 5
SAILENDRA 3008/202

25 BTSWAL 5 08.02.2022 |ABLAPL/10007/2021 |5

26 |R.K. BEHERA 2009/202 08.02.2022 |ABLAPL/8851/2021 |5
SURESH CH. 3010/202

27 SUNDARA 5 08.02.2022 |CRLMC/262/2022 5

28 |P. BEHERA 2011/202 08.02.2022 WP(C)/11169/2004 5

29 |R. K. SAHU 2012/202 08.02.2022 WP (C)/36388/2021 5
R. K. 3013/202

30 MAHARHOT 5 08.02.2022 |[WP(C)/12291/2014 |5
HARIHAR 3014/202

31 SUNDARA 5 08.02.2022 WP (C)/5067/2020 5

32 |L.D. SAHOO-A 2015/202 08.02.2022 WP (C)/2353/2014 5

33 |L.D. SAHOO-A 2016/202 08.02.2022 |[WP(C)/2354/2014 5

34 |L.D. SAHOO-A 2017/202 08.02.2022 WP (C)/2355/2014 5
ABHISEK 3018/202

35 PANDA 5 08.02.2022 |[WP(C)/27026/2021 |5
ABHISEK 3019/202

36 PANDA > 08.02.2022 WP (C)/27968/2021 5
ABHISEK 3020/202

37 PANDA 5 08.02.2022 WP (C)/27969/2021 5

38 |J.R. BEHERA 2021/202 08.02.2022 WP(C)/41619/2021 5

39 |D. SAHOO 2022/202 08.02.2022 ABLAPL/16415/2021 |5
SANJAY KUMAR (3024/202

40 BEHERA 5 08.02.2022 CRLMC/1388/2021 1




41 |D. NAYAK ;025/202 08.02.2022 |RSA/15/2022 10 ¢
42 ggggﬁi KUMAR 2026/202 08.02.2022 |CRLMC/1296/2021 |1 0
43 ;ggg?i KUMAR 2027/202 08.02.2022 |CRLMC/3036/2017 |1 0
44 |MONOMOY BASU 2028/202 08.02.2022 |WP(C)/40439/2021 |10  |C
45 |M.K. MOHANTY 2029/202 08.02.2022 |SA/259/1996 1 0
46 ;§§§£I§UMAR 2031/202 08.02.2022 |RSA/90/2011 1 0
47 |H. K. PANDA 2033/202 08.02.2022 |WPCRL/12/2019 1 0
48 Egggﬁi KUMAR 2034/202 08.02.2022 |WP(C)/16185/2013 |1 0
49 |a. c. R. DaS 2035/202 08.02.2022 |WP(C)/36734/2021 |10  |C
50 Eﬁﬁiﬁi KUMAR 2036/202 08.02.2022 |WP(C)/17369/2007 |1 0
51 Eﬁﬁiﬁi KUMAR 2037/202 08.02.2022 |WP(C)/1453/2010 |1 0
52 §§§i§G¥OHAN 2038/202 08.02.2022 |WP(C)/41676/2021 |10  |C
53 [SEIohT KOMAR 2039/202 08.02.2022 |WP(C)/9421/2013 |1 0
54 [SAIRT KOMAR 2041/202 08.02.2022 |WP(C)/17998/2013 |1 0
55 Egggii KUMAR 2042/202 08.02.2022 |WP(C)/10720/2014 |1 0
56 ;22;?; KUMAR 2043/202 08.02.2022 |WP(C)/10721/2014 |1 0
57 ;22;?; KUMAR 2044/202 08.02.2022 |WP(C)/21977/2016 |1 0
58 ;ﬁigé?gAR 2045/202 08.02.2022 |ABLAPL/18968/2019 |5 U
59 ;ﬁggi; KUMAR 2046/202 08.02.2022 |WP(C)/12530/2014 |1 0
60 Egggﬁi KUMAR 2047/202 08.02.2022 |WP(C)/12529/2014 |1 0
61 Egggﬁi KUMAR 2048/202 08.02.2022 |WP(C)/10723/2014 |1 0
62 Egggﬁz KUMAR 2049/202 08.02.2022 |WP(C)/10722/2014 |1 0
63 Egggiz KUMAR ;050/202 08.02.2022 |WP(C)/40928/2021 |1 0
|64 |SANJAY KUMAR [3051/202 [08.02.2022 |WP(C)/40238/2021 |1 o




'BEHERA 2 |
65 Egggﬁz KUMAR 2052/202 08.02.2022 |WP(C)/41993/2021 |1
66 ggggﬁi KUMAR 2053/202 08.02.2022 |WP(C)/39548/2021 |1
67 |s. K. sInGH 2054/202 08.02.2022 |WP(C)/9115/2020 |1
68 ;ggg?i KUMAR 2055/202 08.02.2022 |0JC/7648/2000 1
69 |u. p. MISHRA 2056/202 08.02.2022 |MACA/395/2007 1
70 Egggﬁz KUMAR 2057/202 08.02.2022 |WP(C)/2682/2013 |1
71 Egggﬁz KUMAR 3058/202 08.02.2022 |WP(C)/11425/2021 |1
72 Egggﬁz KUMAR 3059/202 08.02.2022 |WP(C)/438/2010 1
73 Eﬁggﬁi KUMAR 2060/202 08.02.2022 WP (C)/64/2009 1
74 ;ﬁggi; KUMAR ;061/202 08.02.2022 |WP(C)/12421/2021 |1
75 Eﬁﬁiﬁi KUMAR 2062/202 08.02.2022 |WP(C)/1987/2007 |1
76 Eéggﬁz KUMAR 2063/202 08.02.2022 |WP(C)/1880/2020 |1
77 Egggﬁz KUMAR ;064/202 08.02.2022 |WP(C)/1855/2020 |1
78 [ FONIAN 2069/202 08.02.2022 |BLAPL/879/2022 10
79 ziESOPRASAD ;083/202 08.02.2022 |ARBA/47/2005 5
80 ziESOPRASAD ;084/202 08.02.2022 |BLAPL/7224/2020 |5
81 ziiéopRASAD 2085/202 08.02.2022 |ABLAPL/562/2022 |5
82 gzﬁgi RANJAN ;093/202 08.02.2022 |CMP/2/2022 10
83 Egﬁgﬁi 2095/202 08.02.2022 |WP(C)/825/2022 10
84 |A. C. R. DAS 2097/202 08.02.2022 |WP(C)/1887/2022 |10
85 |p. C. DAS 2099/202 08.02.2022 |WP(C)/32167/2021 |10
86 |S. K. SAHOO ;100/202 08.02.2022 |WP(C)/41882/2021 |10
87 EATEAIK 2101/202 08.02.2022 |CMP/257/2018 10




MANOJ KUMAR

3105/202

88 PANT 5 08.02.2022 |TRP(C)/126/2012 5
ACHYUTANANDA (3113/202

89 PATTANATK 5 08.02.2022 |[WP(C)/7926/2021 10
MOHENDRA 3115/202

90 DALAT 5 08.02.2022 |CRLMP/134/2022 10
GANESH 3116/202

91 CHANDRA JENA |2 08.02.2022 |CRLMP/136/2022 10

92 |S. P. BARIK ;117/202 08.02.2022 |CRLMP/137/2022 10
BASUDEV 3118/202

93 BARTK 5 08.02.2022 |CRLMP/132/2022 10

94 |S. K. BISWAL 2120/202 08.02.2022 |CMP/8/2022 10
NIRANJAN 3121/202

95 MALLICK 5 08.02.2022 |CMP/72/2022 10

96 |S. MOHARANA ;122/202 08.02.2022 |CMP/24/2022 10

97 |S.K. BEHERA ;129/202 08.02.2022 |ABLAPL/340/2020 10
PRASANTA 3132/202

98 KUMAR JENA 5 08.02.2022 |ABLAPL/442/2020 10
SANTANU

99 |KUMAR ;136/202 08.02.2022 |ABLAPL/685/2020 10
SARANGI

100 |A. C. R. DAS 2142/202 08.02.2022 |ABLAPL/764/2020 10

101 |A. K. BEHERA ;143/202 08.02.2022 |ABLAPL/769/2020 10
JAGANNATH 3148/202

102 KAMIIA 5 08.02.2022 |ABLAPL/787/2020 10
BIJAY KUMAR 3149/202

103 DALET 5 08.02.2022 |ABLAPL/792/2020 10
ARUN KUMAR 3150/202

104 BUDHTA 5 08.02.2022 |ABLAPL/795/2020 10
BIJAY KUMAR |3151/202

105 DALET 5 08.02.2022 |ABLAPL/793/2020 10
ASHOK KUMAR (3153/202

106 SAHOO 5 08.02.2022 |ABLAPL/779/2020 10
JAGADIP 3154/202

107 SAHOO 5 08.02.2022 |ABLAPL/718/2020 10

108 IN. R. PANDA ;155/202 08.02.2022 |ABLAPL/304/2020 10

109 |P.K. LENKA 2159/202 08.02.2022 |MACA/632/2019 10

110 ggGA CHARAN ;161/202 08.02.2022 |MACA/632/2019 10




NIHAR RANJAN

3162/202

111 SAHOO 5 08.02.2022 |BLAPL/6335/2021 10

112 |P. K. PARIDA 3163/202 08.02.2022 |MACA/564/2019 10

113 |S. MOHARANA ;169/202 08.02.2022 |CMP/741/2021 10

114 |S. D. JENA ;171/202 08.02.2022 |MACA/1284/2017 10

115 |SARAT SWAIN ;172/202 08.02.2022 |MACA/811/2016 10

116 |SARAT SWAIN ;176/202 08.02.2022 |FAO/322/2021 10
AM/S.PRAMODA
KU.DASH, 3179/202

117 T.K.BISWAL, 5 08.02.2022 |CONTC/737/2022 10
M.PATI
M/S.PRAMODA
KU.DASH, 3180/202

118 T.K.BISWAL, 5 08.02.2022 |CONTC/736/2022 10
M.PATI
MANAS RANJAN [3181/202

119 SAHOO 5 08.02.2022 |CONTC/698/2022 10
M/S.PRAMODA
KU.DASH, 3184/202

120 T.K.BISWAL, 5 08.02.2022 |CONTC/738/2022 10
M.PATI

121 |SUMANTA DAS ;185/202 08.02.2022 |CONTC/6789/2021 10
P. K. 3188/202

122 MALLICK 5 08.02.2022 |CONTC/376/2022 10
MR . PRAMOD 3190/202

123 KU . DASH 5 08.02.2022 |CONTC/537/2022 10

124 |A. K. BISWAL 2191/202 08.02.2022 |CONTC/5184/2021 10
K. P. 3193/202

125 MOHANTY 5 08.02.2022 |ABLAPL/16550/2021 |10
M. R. 3196/202

126 ROUTRAY 5 08.02.2022 |ABLAPL/15445/2021 |10

127 |R.K. ROUTRAY 2197/202 08.02.2022 |WP(C)/39935/2021 |10
RAKESH KUMAR [3198/202

128 ROUTRAY 5 08.02.2022 |WP(C)/39935/2021 |10
SITANSU 3199/202

129 MOHAN SINGH |2 08.02.2022 |WP(C)/2914/2022 10

130 SUBASH CH 3200/202 |0 05 2022 WP(C)/3555/2022 |10
PANI 2

131 |G SUNDARA 3201/202 08.02.2022 |ABLAPL/976/2022 5

2




JAYADEBRA 3202/202
132 |0t 5 08.02.2022 |TRP(C)/115/2020 10 c
133 |GAGAN ROUT 3203/202 08.02.2022 |TRP(C)/443/2021 10 C
134 |PEEPAK KUMAR [3204/202 |00 15 5055  |ABLAPL/12505/2021 |5 U
JENA 2
135 i'N'MOHAPATR' ;205/202 08.02.2022 |TRP(C)/229/2021 |10 c
AMIYA KUMAR [3206/202
136 o 1y 5 08.02.2022 |ITA/55/2009 10 C
137 M. NAYAK ;207/202 08.02.2022 |WP(C)/3523/2022 10 c
TAPAN KUMAR 3208/202
138 | o oax 2 08.02.2022 |WP(C)/1200/2022 10 C
139 |B R MOHANTY ;209/202 08.02.2022 |BLAPL/10687/2019 |5 U
D. D. 3210/202
140 |0ty 5 08.02.2022 |WP(C)/33553/2021 |10 c
TAPAN KUMAR [3211/202
141 | 5 08.02.2022 |WP(C)/33553/2021 |10 c
142 |N.K. SEN 2212/202 08.02.2022 |WP(C)/40712/2021 |10 c
143 |S.C. PANI ;213/202 08.02.2022 |WP(C)/3560/2022 10 c
144 |S.C. PANI 2214/202 08.02.2022 |WP(C)/3558/2022 10 C
145 |S.C. PANI 2215/202 08.02.2022 |WP(C)/2151/2022 10 C
146 |L D SAHOO 3216/202 08.02.2022 |CONTC/265/2022 5 U
147 |K.C. SAMAL 2217/202 08.02.2022 |WP(C)/2731/2022 10 C
SITANSU 3218/202
148 | o N SINGH | 08.02.2022 |WP(C)/2919/2022 10 C
149 |K K NATH ;220/202 08.02.2022 |CONTC (CP)/90/2000 |5 U
150 |D.K. BARIK ;221/202 08.02.2022 |WP(C)/7012/2014 10 C
151 |T. BAG ;222/202 08.02.2022 |WP(C)/11851/2013 |10 C
152 |T. BAG ;223/202 08.02.2022 |WP(C)/12552/2013 |10 C
153 M K SWAIN ;224/202 08.02.2022 |CRLMC/1938/2017 5 U
154 |A. SAHOO 2225/202 08.02.2022 |WP(C)/30546/2011 |10 c
1155 |A. SAHOO 13226/202 [08.02.2022 |WP(C)/17203/2014 |10  [C




2

3227/202

156 [D.D. MOHANTY 5 08.02.2022 ITA/1/2009 10
157 |T. NAYAK 3228/202 08.02.2022 ITA/1/2009 10
158 |T. NAYAK ;229/202 08.02.2022 |ITA/105/2009 10
159 |T. NAYAK ;230/202 08.02.2022 |ITA/106/2009 10
160 B. JENA ;232/202 08.02.2022 WP (C) /32976/2020 10
161 |P. DASH ;236/202 08.02.2022 WP (C)/4731/2009 10
162 |[D. P. DAS ;237/202 08.02.2022 ABLAPL/350/2020 10
163 |P. RATH ;238/202 08.02.2022 WP (C)/16832/2009 10
164 |L D SAHOO ;239/202 08.02.2022 |TRP(C)/62/2019 5

165 M.N. MOHANTY ;240/202 08.02.2022 WP (C) /3669/2007 10
166 |P. BASTIA ;242/202 08.02.2022 WP (C)/16953/2008 10
167 |J D MUDULI 2243/202 08.02.2022 MA/257/2001 5

168 SéHAPATRA, 2244/202 08.02.2022 WP (C)/20159/2012 10
169 |J D MUDULI 2245/202 08.02.2022 0JC/9736/2001 5

170 [T.K. NAYAK 2246/202 08.02.2022 ITA/69/2009 10
171 |D.D. MOHANTY 3247/202 08.02.2022 |ITA/40/2007 10
172 |D NAYAK 2248/202 08.02.2022 |RSA/254/2005 1

173 |[T.K. NAYAK ;249/202 08.02.2022 ITA/40/2007 10
174 |J. KAR 2250/202 08.02.2022 BLAPL/10901/2019 10
175 |D NAYAK ;251/202 08.02.2022 RSA/109/2005 1

176 M. SAHOO ;252/202 08.02.2022 |CRLA/727/2021 10
177 |B.G. DAS ;253/202 08.02.2022 |CRLA/727/2021 10
178 |P K BEHERA 32547202 08.02.2022 WP (C)/140/2022 1

2




179 |o K SAHOO ;255/202 08.02.2022 |CRLREV/83/2012 1 0
180 [P K MISHRA ;256/202 08.02.2022 |CMP/551/2021 4 U
181 |S K BEHERA ;257/202 08.02.2022 |WP(C)/13537/2010 |5 U
182 00 Ny ;258/202 08.02.2022 |BLAPL/6022/2018 |10  |C
183 ﬁéu?ﬁAy ;259/202 08.02.2022 |BLAPL/6023/2018 |10  |C
184 [B. DAS ;260/202 08.02.2022 |CRREV/657/1994 5 U
185 g;g;iSH - 3262/202 08.02.2022 |WP(C)/38441/2021 |10  |C
186 |S BEHERA ;265/202 08.02.2022 |WP(C)/3517/2022 |5 U
187 |S BEHERA ;266/202 08.02.2022 |WP(C)/3516/2022 |5 U
188 |S BEHERA 2267/202 08.02.2022 |WP(C)/3520/2022 |5 U
189 |S BEHERA 2268/202 08.02.2022 |WP(C)/3623/2022 |5 U
190 |P K BEHERA ;269/202 08.02.2022 |WP(C)/138/2022 1 0
191 |S BEHERA 2270/202 08.02.2022 |WP(C)/3515/2022 |5 U
192 [R K BARIK 2271/202 08.02.2022 |WP(C)/983/2022 5 U
193 |s K sincH 2273/202 08.02.2022 |WP(C)/9118/2020 |5 U
194 Eég?;iYKUMAR' 2274/202 08.02.2022 |WP(C)/35411/2021 |10  |C
195 E;igiﬁAN 2275/202 08.02.2022 |WP(C)/32661/2021 |10  |C
196 |P K MISHRA 2276/202 08.02.2022 |WP(C)/3537/2008 5 U
197 ;ﬁg;ﬁiﬁgﬁAN 2277/202 08.02.2022 |WP(C)/35128/2021 |10  |C
198 EgﬁgﬁiAN ;278/202 08.02.2022 |WP(C)/35861/2021 |10  |C
199 |p K MISHRA ;279/202 08.02.2022 |WP(C)/38949/2021 |5 U
200 |ANIL SAHOO ;280/202 08.02.2022 |WP(C)/1761/2022 |5 U
201 E?EESRE - ;281/202 08.02.2022 |WP(C)/8549/2021 |10  |C
202 |[P. K. BEHERA |3282/202 [08.02.2022 |[WP(C)/35182/2021 |10  |[C




2

203 |R K MOHABHOI ;284/202 08.02.2022 |WP(C)/14492/2015 |4
204 ;ﬁiig KUMAR 3285/202 08.02.2022 |ITA/90/2009 10
205 M M PANDA ;286/202 08.02.2022 |WP(C)/5918/2002 |5
206 |P K JENA ;287/202 08.02.2022 |WP(C)/20246/2017 |4
207 M R SAHOO ;288/202 08.02.2022 |WP(C)/41208/2021 |5
208 [R K MAHABHOI ;289/202 08.02.2022 |WP(C)/40996/2021 |4
209 M R SAHOO 2290/202 08.02.2022 |WP(C)/41208/2021 |5
210 [RAMA MATA 2291/202 08.02.2022 |WP(C)/13192/2012 |5
211 |H JENA 3292/202 08.02.2022 |WP(C)/6613/2007 |4
212 |[K N SAHOO ;293/202 08.02.2022 |SA/318/1997 1
213 |G C MOHARANA ;294/202 08.02.2022 |RSA/110/2009 5
214 |G JAYASINGH ;295/202 08.02.2022 ABLAPL/16177/2021 |5
215 |S.K.BEHERA ;296/202 08.02.2022 |WP(C)/8828/2007 |1
216 |S.K.BEHERA ;297/202 08.02.2022 |WP(C)/11682/2016 |1
217 |S K BEHERA ;298/202 08.02.2022 |WP(C)/17554/2021 |1
218 |S K BEHERA ;299/202 08.02.2022 |WP(C)/14648/2020 |1
219 |S K BEHERA 2300/202 08.02.2022 |WP(C)/17560/2021 |1
220 |S K BEHERA ;301/202 08.02.2022 |WP(C)/17544/2021 |1
221 |S K BEHERA 2302/202 08.02.2022 |0JC/13526/1997 1
222 |S K BEHERA ;303/202 08.02.2022 |WP(C)/17500/2012 |1
223 |S K BEHERA ;304/202 08.02.2022 |WP(C)/29915/2021 |1
224 |S K BEHERA ;305/202 08.02.2022 |WP(C)/19180/2015 |1
225 |S K BEHERA ;306/202 08.02.2022 |WP(C)/29253/2020 |1




3307/202

226 |S K BEHERA | 08.02.2022 |WP(C)/29420/2011 |1
227 |R N BEHERA 2308/202 08.02.2022 |WP(C)/14794/2015 |10
| ITotal 1456

NIC




